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Reviewing of Pollce Force in Delhi to 
Curb Crime Incld~Dts 

4060. SHRI RASHEED MASOOD: 
Will the Minister of HOME AFFAIRS 
be pleased to. state: 

(a) whether Government have reviewed 
t he existing police force in the Capital 
with regard to its adequacy or otherwise 
to cW'b the growing incidents of crime 
with the increasing population and deve-
lopment of new colDnies; 

(b) if sO', whether GDvernment consider 
the existing police force in the Capital in-
adequate to meet tbe requirement; and 

( c) if so" the details thereof and what 
teps have been taken to augment the 

police force -in the Capital at all levels to 
meet the grDwing dema'nd to' check crime? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRl 
P. VENKATASUBBAIAH): (a) to (c) 
The existing strength Df the Delhi Police 
remains under review and additional force 
is sanctioned frDm time to, time. During 
the last 3 years about 2700 mDre PDSts 
have been created and sanctiDn fDr rai-
ing 5 additiDnal bataliDns Df the Delhi 
Armed PDlice has ,issued. 

The present trength Df Delhi Police 
is capable Df dealing effectively with the 
crime and law and Drder situation in the 
city. In fact, cDmpared to, 1979, the 
crime rate has come down by about 
40 per cent in the year 1982. 

Regularisation of villages in Andaman and 
Nicobar Islands 

4061. SHRI ERA ANBARASU: Will 
the Minister Df HOME AFFAIRS be 
plea ed to state: 

(a) ,whether propsals for regularising a 
large number of villages in Andaman and 
Nicobar Islands have been received and 
GDvernment aTe seriously considering to, 

regularise only two villages located after 
denuding the reserve fDrest; 

(b) whether Dnly a particular State 
peDple are patrDnised in l'egularisatlon of 
viHages and Dther State people are discl'i~ 
minated; and 

(c) if 0" the details thereDf? 

THE MINISTER 0 STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
p, VlENKA TASUBBAIAH): ('a) A 
CDmmittee s.et up by Ministry of Agri-
culture to go, into, the prDblem of encro-
achments Dn fDrests and revenue lands 
had recommendf,~ the ~egularisatiD,n of 
encrDachments Dn forest land at Gandhi-
nagar and Paschimsagar. No final je-
cisiDn has been taken so far by the Gov .. 
rnment Df India. 

(b) No, Sir. 

(c) Does nDt arise. 

"Ghana Sanctuary at Bharatpur'" 

4062. SHRJ KRISHNA 
GOYAL: Will the PRIME 
be pleased ,to, state: 
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(a) whether Government are aware of 
the fact that the wDrld renowned Ghana 
Sanctuary at Bharatpur in Rajasthan has 
lost it calm, transquility, glory , and bea-
uty due to, destrucHDn of plants, trees, 
illegal grazing and infectiDus diseases pre-
valent among birds and animals; and 

(b) the measures GdVernment propo e 
to, adopt to, re tDre the Driglnal glory of 
the Sanctuary? 

THE DEPUTY MINISTER IN THE 
- DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVDAY SINH): (a) and (b) 
In view Df its eCDlogical impDrtance and 
with a view to provide better protection 
to the wildlife and its habitat, the GDvern~ 
ment of Rajasthan has constituted the 
KeoladcD NatiDnal Park. at Bbaratpur with 
effect frDm 26 August, 1981. Apart 
frDm prDtectiDn frDm illicit felling, gra-
zing Dr poaching, action is a1 0, being ta-
ken for the proper management and de-




